
1 Angul Exist 1 1 544 39 52 531

2 Balasore Exist 1 1 4513 179 113 4579

3 Bargarh Exist 1 1 1152 64 88 1128

4 Bhadrak Exist 1 1 3495 111 195 3411

5 Bolangir Exist 1 1 549 36 22 563

6 Boudh Exist 1 1 278 14 18 274

7 Cuttack Exist 1 1 3788 202 260 3730

8 Deogarh Exist 1 1 97 10 18 89

9 Dhenkanal Exist 1 1 837 46 76 807

10 Gajapati Exist 1 1 121 26 61 86

11 Ganjam Exist 1 1 2932 157 133 2956

12 Jagatsinghpur Exist 1 1 1328 56 137 1247

13 Jajpur Exist 1 1 2362 108 118 2352

14 Jharsuguda Exist 1 1 648 29 123 554

15 Kalahandi Exist 1 1 286 23 25 284

16 Kendrapara Exist 1 1 3170 129 251 3048

17 Keonjhar Exist 1 1 1151 61 40 1172

18 Khurda Exist 2 2 9246 343 289 9300

19 Koraput Exist 1 1 534 48 34 548

20 Mayurbhanj Exist 1 1 1661 76 172 1565

21 Nabarangpur Exist 1 1 175 20 13 182

22 Nayagarh Exist 1 1 1383 73 59 1397

23 Phulbani Exist 1 1 295 29 20 304

24 Puri Exist 1 1 2006 95 210 1891

25 Rayagada Exist 1 1 171 33 38 166

26 Sambalpur Exist 1 1 763 46 183 626

27 Sonepur Exist 1 1 270 12 43 239

28 Sundargarh Exist 1 1 1268 89 64 1293

29 29 45023 2154 2855 44322
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"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
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